
CENTRAL ADMINISTRATIVE TRIBUNAL
J A B A L P U R  B E N C H , J A B A L P U R

Caravs Building, 15, Civil Lines, Post bag No. 6, JABALPUR- 482 001

Shri I>idhnath Ykdav

Dated. I ? •07,200?

Registration No. . C*C*P.*27/09 .in  .
O .A,407/01

.................................. Applicant (s)

V E R S U S

.Shri V.K.MangU.k .and .others Respondent (s)

A copy of the ORDER dated... j.5 *07 *2009........................ passed by the Hon'ble
Tribunal in the above mentioned case is forwarded herewith for necessary action.

1 5 th J u ly  2 0 0 9  
C C P  N o .2 7 /0 9

P e t it io n e r  b y  S h .L .S .R a jp u t  
R e s p o n d e n ts  b y  S h .P .S h a n k a ra n

B y  f i l i n g  re p ly ,  th e  re s p o n d e n ts  h a ve  
p o in te d  o u t  th a t  W .P .N o . l  1 9 9 7 /0 4  f i le d  
a g a in s t th e  o rd e r  pa ssed  b y  th is  T r ib u n a l has 
b e en  re s to re d  o n  7 .7 .0 9  a n d  th e re fo re  th e  
m a t te r  is  se ize d  b y  H o n ’ b le  H ig h  C o u r t .

I n  th e  c irc u m s ta n c e s , w e  a re  o f  th e  v ie w  th a t  
n o  c o n te m p t p ro c e e d in g s  c a n  b e  p u rs u e d  
f u r th e r  a n d  a c c o rd in g ly  C C P  is  d is p o s e d  o f  
w i t h  l ib e r t y  to  th e  p e t i t io n e r  to  ta k e

in  case ne e d  a ris e s .

S c (

( R a n b ir  S in g h ) . (M u k e s h  K u m a r  G u p ta )
A M  _  _  J M  '
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